310 Written Answers to [RATYA SABHA] Unstarred Questions

Steps to make Varanasi the cleanest city

609. SHRI SALIM ANSARI: Will the Minister of URBAN DEVELOPMENT
be pleased to state:

{a) whether it is a fact that Varanasi has been ranked among the least clean

cities in India, according to survey conducted by the Quality Council of India; and

(b) if so, what steps Government proposes to take to make Varanasi the cleanest

city in India due to its oldest culture and heritage status in the world?

THE MINISTER OF URBAN DEVELOPMENT (SHRI M. VENKATIAH NAIDU):
{a) and (b) The *Swachh Survekshan’, is a survey commissioned by the Ministry of
Urban Development through Quality Council of India (QCI) to review the sanitation
and hygiene conditions in 75 major cities (comprising 40% of India’s total urban
population)-including 52 cities with a population of more than one million and all

State capitals. As per the results of the survey, Varanasi has been awarded 65th rank.

With the help of Urban Local Bodies and State Governments, Government of
India plans to make all 4041 cities (including Varanasi) Open Defecation Free and
achieve 100% solid waste management under Swachh Bharat Mission. For achieving
the above, Government of India provides assistance of 20% project cost for solid
waste management, 40% of the project cost for construction of community toilets

and T 4000/- as incentive to household for construction of mdividual toilets.
Temporary membership in Siri Fort Sports Complex

610. SHRI SALIM ANSARI: Will the Minister of URBAN DEVELOPMENT
be pleased to state:

{a) whether Delhi Development Authority (DDA) 1s allowing thousand of
temporary membership for swimming and other sports facilities in Siri Forts Complex
in South Delhi;

{b) if so, the total number of temporary members enrolled every year for different

sports facilities;

{c) whether with their drive of the enrolling temporary membership, the regular

members face lot of hardship in parking their cars, and

{d) 1f so, what steps DDA proposes to take to ensure that temporary membership

1s restricted and their cars are parked outside the complex?

THE MINISTER OF URBAN DEVELOPMENT (SHRI M. VENKATAH NATDU):
{a) and (b) Delhi Development Authority (DDA) has informed that there are only
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1,500 temporary members, who are permitted at the Siri Fort Sports Complex of DDA,
at any time. All temporary members are allowed to take membership of swimming

pool. The duration of temporary membership is for 3 months.

{c) and (d) DDA has informed that the parking rights of cars are same for
temporary members as those of permanent members. However, to overcome the
problem, the basement parking of squash and badminton stadium is also made

available to all the members.
Gym under Swaranjayanti Sadan Deluxe

F611. SHRT RAM NATH THAKUR: Will the Mirister of URBAN DEVELCOPMENT
be pleased to state:

{a) whether it is a fact that a Gym was maugurated for the health club at the
basement of Swaranjayanti Sadan Deluxe by the Urban Development Minister during
the Winter Session of Parliament but all the equipments of the Gym were taken

away the same day in the evening, and
{b) 1if so, the details thereof and the reasons therefor?

THE MINISTER OF URBAN DEVELOPMENT (SHRI M. VENKAIAH
NAIDU): (a) and (b) Gym was maugurated for the health club at the ground floor of
Swaranjayanti Sadan Deluxe by the Urban Development Minister on 17.12.2015. All
the equipments are lying in the Gym. Gym was locked from 18.12.2015 to 15.02.2016
for want of guidelines. On receipt of guidelines from Rajva Sabha Secretariat, the
Gym has been opened and is functional since 16.02.2016.

Money required for smart cities

612. SHRI C. M. RAMESH: Will the Minister of URBAN DEVELOPMENT
be pleased to state:

{a) how much money is required to create 20 Smart Cities announced so far;

{b) whether 1t 1s a fact that as per Deloitte, 150 billion dollars is required to
create 100 Smart Cities;

{c) from where Government is planning to pool the resources for Smart Cities;

and

{d) by when the Ministry is going to announce second phase of smart cities

and criteria adopted in identifying the same?

T Original notice of the question was received in Hindi.



